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SHRI CHARANJIT CHANANA:
Advancement of technology s
allowed by the import of technology
only where the technology is npot
being advanced at all here and
where the priority sector also needs.
If we want ta be sure about our
shaves, I personally feel that ad-
vancement of technology is a sine
qua non as far as blade manufactur-
ing is concerned. But I am not at
all speaking for a multinational as
far ag advanceq technology jis con-
cerned, The technology advance-
ment will be promoted and it is
essential,

WRITTEN ANSWERS TO
QUESTIONS

Pelice-Public Relationship

*333. SHRI N. E. HORQ: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) whether it is a fact that some
recommendations were made by the
Committee on Police Training (1974)
tHat Citizen’s Committee should be
formed at the District, Sub-Division
and Police Station Levels, consisting
of the representatives of varigug pro-
fessional groupg of the community
and respectable persons angq should
promote a meaningful reflationship
between the police amd public;

" (b) it a0, how far @overnment could
get success in this regard and

- 4e) Wl the WUnion Govern-
ment have taken steps or propose to
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take steps for the zmplementatmn of
these: r-ecommendatmns"

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) The Committee on Police Training
had mafe a suggestion to this effect
for being tried on experimental bhasis.

(b). and (c). The Union Government
have already forwarded copies of
the Report ¢t the Committee on Police
Trainirig to all the States with the
request that the various recommenda-
tions ang suggestions contained therein
may be implemented by the State ex-
peditiously. The State Governments
have Ween requested to intimate the
action taken in thig regard. On receipt
of the information from the States,
the same will be laid on the Table of

the House.
Export of Scoodters

*334. SHRI C. CHINNASWAMY:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether there is a heavy de-
mang for Indian scooters in foreign
counlyies;

(b) the number of scooters exporteq,

by Scooters India Ltd. and the names
of the countries; and

{c) the steps taken by Gavernment
to promote export of scooters?

THE MINISTER OF STATE IN

THE MINISTRY OF INDUSIRY
(SHRF CHARANJIT CHANANA):
(a) Indian Scooters are in demgnd in
foreign countries.

(by A Statement js laid on the
Table of the House.

(c) Government provides the neces-
sary input support where required.

Statement

Export of Scooters by M/s. Scoaters
India Ltd,

M/s. Sceoters India: L‘im«tnd, Luck
now have exported scooters mamly





